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............. 6. In the present case also, the respondents admit in paragraph no.10 of
the show cause that punishment order dated 25.05.2023 has been set aside by the
Government vide Resolution No.559 dated 10.01.2025 and has also informed in
paragraph no.15 that filing of LPA does not arise. In situation like this, the opposite
parties instead of granting promotion and consequential benefits to the petitioner
during the period she became entitled for, cannot restrain themselves from said act in
contemplation of any future departmental proceeding without any evidence. Such
action shows the intent of the opposite parties to commit contempt.

7. In view of the clarification made by the Apex Court, the duty now remains
for the opposite parties to act judicially to grant the right, which has been affected to
the petitioner. The law does not permit acting otherwise to reopen the action.

8. It can only be held to be not possible to repose any confidence in the action
of the opposite parties for the same event.

9. The contempt petition is thus consigned.
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